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SHRI L. N. MISHRA : So far as the port is 
concerned, it will have a statutory body to look after it 
and control the working of this port. So far as the 
benefit is concerned, the benefit will primarily be that 
instead of booking their goods in Bombay or taking 
delivery of the goods, in the case of imports at Calcutta 
or anywhere, everything, Customs, etc., all will be 
finalised in Delhi, and they will go by train or by truck 
for by whatever means to Delhi or wherever they are to 
be sent, and exports will be made and imports will be 
received at Delhi. This is the broad scheme. This is the 
object for which we are having   it   and   I   think it 
should work well. 

 THIRD   TERMINAL   RAILWAY    STATION   IN DELHI 
♦414.  SHRI MAN SINGH VARMA i  + SHRI N. 

K. SHEJWALKAR: SHRI JAGDISH 
PRASAD 

MATHUR : SHRI D. K. PATEL : SHRI LAL K. 
ADVANI : SHRI RATTAN LAL JAIN : SHRI S. C.  
ANGRE : Will   the   Minister    of   RAILWAYS  be 
pleased to state : 

(a) whether there is any proposal to construct a 
third terminal railway station in Delhi ; and 

|The question was actually asked on the floor %[  
] English translation. § Hindi translation. 

of the House by Shri Man Singh Varma. 

(b) if so, what are the de tails thereof and by 
when it will start functioning ?] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MOHD. 
SHAFI QURESHI) : (a) There is no construction 
proposal but surveys/investigations are in hand. 

(b)   Does not arise. 
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EXPORT POLICY RESOLUTION 
•415.   SHRI K.OTA PUNNAIAH . SHRI SYED 
AHMAD : SHRI D. P. SINGH : SHRI KRISHAN 
KANT :  % SHRI CHANDRA  SHEKHAR: DR. Z. 
A. AHMAD : Will the Minister  of FOREIGN  
TRADE be pleased to state : 

(a) whether any follow up measures have 
been taken in pursuance of tile Export Policy 
Resolution ; and 

(b) if so, the details in this regard ? 

THE MINIS PER OF FOREIGN TRADE 
(SHRI L. N. MISHRA) :   (a)   Yes, Sir. 

(b) The Export Policy Resolution contains the 
broad features of the policies that the Government 
of India would pursue for the realisation of the 
country's export objectives. It is more in the nature 
of guidelines rather than a time bound programme 
of action. 

SHRI KRISHAN KANT : Sir, may I know 
whether the hon'ble Minister is going to have a 
time.bound programme, as he mentioned, regarding 
two subjects, namely, compulsory obligation on 
export and free trade zone ? We know that our 
textile quota for England is not being fulfilled and 
we are losing foreign exchange because of that. The 
Committee on Leakage of Foreign Exchange 
submitted its report a year back. May I know what 
action has been eaken on the recommendations of 
this Committee in respect of the Ministry of Foreign 
Trade because even now, Sir, under-invoicing and 
over-invoicing is going on ? As an illustration, 
Messrs.   Harbans Lai   Malhotra and Sons are 

f[ ] Hindi translation. + The question was actually asked 
on the floor of the House by Shri Krishan Kant. 

 


